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IN THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 200/2014

IH NOTARIAL

(IA NO 340/2022, MA NO 872/2018, MA NO 875/2014, MA NO 480/2018)

M. C. MEHTA . . . APPLICANT

VERSUS

UNION OF INDIA & ORS. RESPONDENTS

ADDITIONAL AFFIDAVIT ON BEHALF OF THE SECRETARY,
ENVIRONMENT, FOREST & CLIMATE CIIANGE DEPARTMENT,
STATE OF UTTAR PRADESH IN COMPLIANCE TO THE ORDER
DATED 29.05.2025 ALONGWITH THE SUPPORTING AFFIDAVIT.

MOST RESPECTFULLY SHOWETH

I, Sushant Shanna. S/o Late Hari Chand. aged about 54 years, presently posted

as Secretary. Environment. Forest & Climate Change Department, State of Uttar

Pradesh, do hereby solemnly affirm and state an oath as under:

1. That the Hon’ble National Green Tribunal has passed an Order dated

mV:2025 in the matter of Original Application No. 200/2014 MC Mehta

of India & ors. The Executive part of the order is as follows-

Learned Counsel for the Applicant submits that the list of following next

11 districts has been provided to the Counsel for the State:

i) Unnao

lrp
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ii) Rae Bareli

iii) Pratapgarh

iv) Kannauj

v) Amroha (Jyotiba Phule Nagar)

vi) Kansganj

vii) Hardol

viii) Hapur

ix) Farrukhabad

x) Bulandshahr

xi) Badaun

3. Therefore, a response thereto be filed within four weeks in the form of

additional affidavit with all the requisite details by the Secretary,

Environment.. . . .

9 That in compliance of the said directions of this Hon’ble Tribunal

communication bearing letter no. N.G.T.-417/81-7-2025-43(Parya)/2014

T.C.-3 dated 04.06.2025 and subsequent reminder letter no. N.G. T.-459/81-

7-2025-43(Parya)/20 14 T.C.-3 dated 04.07.2025 were issued by the deponent

to the Principal Secretary. Namami Gange and Rural Water Supply

Department, Government of Uttar Pradesh, whereby the requisite information

was sought. Copies of the said letter dated 04.06.2025 and 04.07.2025 are

collectively annexed herewith and marked as Annexure No.-1.

3 That in response to the Department of Environment, Forest and Climate

Change Department, Govt. of U.P. letter dated 04.06.2025 and 04.07.2025,

the State Mission for Clean Ganga, Namami Gange and Rural Water Supply

Department, Lucknow, vide letter no.169/250/S.M.C.G.-UP/02, dated

17.07.2025 and letter no. 180/250/S.M.C.G.-UP/03, dated 18.07.2025 has

provided detailed information for all the 11 districts. The copy of said letter

dated 17.07.2025 and 18.07.20: :tails of districts is collectively5 alo:

OORJ AH AN

Luckno\\ IllAlRe go'
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annexed herewith and marked as Annexure No. - 2. The details of the sub-

annexures pertaining to concerned districts is tabulated as under:

Annexure I Number
no. and I of
page no. I Drains

Tapped

Number of
Drains

Untapped

S. I District
No. F Name

=",:" .1 . 1 Unnao

='=T' .2 . Raebareli

2C and

26 1 4
3. Pratapgarh

2D and I I
33 1 -4. Kannduj

Timeline for
Tapping

Remaining
Drains

8 MLD STP has

been proposed
for 2 drains

15 MLD STP

(timeline
30.09.2025) for 1

drain and 5

MLD STP
(timeline
31.12.2025) for 5

drains are

proposed
3 drains- March,
2026
4 drains- DPR
under

preparatIon.
4 drains- March.
2030
5 drains-

Seasonal (Rainy)

8

16

5 April, 2026

August, 2028

i

r>oR3 it\ x
\ ,'Ourt-

Luc ki Ia''v

Re go

Name and
Designation of
Responsible

Officer

Shri Ajeet
Kumar Singh,

Executive

Engineer. UP JaI
Nigam ( Rural )

Unnao
and

Shri Pankaj Jha,
Executive

Engineer.
(Urban), Unnao

Mohd. Afzal Ali
Khan. Executive

Engineer, UP JaI
Nigam (Urban) ,

Raebareli

Shri Amit Raj,
Executive

Engineer. UP ial
Nigam (Urban),

Prayagraj
and

Shri Tausif
Ahmad,

Executive

Engineer, UP JaI
Nigaln (Rural),

Pratapgarh
Shri Mohit Chak.

Executive

Engineer, UP JaI
Nigam (Rural),

Kanpur.
Shri Yadunath

Singh. Executive
Engineer, UP JaI
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Annexure I Number
no. and I of
page no. Drains

Tapped

Number of
Drains

Untapped

S.
No.

District
Name

Arnroha
(Jyotiba

Phule Nagar)

2E and
45

5 0

7

2F and
48

6. Kasganj

2G and
55

7. Hardoi 0

2H and
67

8 Hapur 2

'--' ::',:'.-:-::,--.: : J-.',-
\.RcgP- 'L

Timeline for
Tapping

Remaining
Drains

As per the report
of Executive

Engjneer,
Division Office,
UP JaI Nigam

(Rural), Anroha
these drains

Discharge found

In ralrly season

2

Two years after

approval of
CSAP/C WAP

35

23 Drains- Dec.
203 1

2 Drains-Dec,
2030

25

06 MLD STP is

under
construction and
shall be made

operational by
07.02.2026.

1

Name and

Designation of
Responsible

Officer

Nigam (Urban),
Farrukhabad
Shri Akash

Tyagi, Executive
Engineer, UP JaI
Nigam. Urban,

Amroha
and

Shri Chandrahas,
Executive

Engineer. Rural,
Arnroha

Shri Sayyad
Tariq Ali,
Executive

Engineer, UP JaI
Nigam (Urban).

Kasganj
and

Shri Vishwajeet
Executive

Engineer, UP JaI
Nigam (Rural).

Kasganj
Shri Mane)j

Kumar Singh,
Executive

Engineer, UP JaI
Nigam. Urban,

Hardoi and
Shri A.K

Tripathi.
Executive

Engineer, UP JaI
Nigam, Rural,

Hardoi
Shri Pintu

Maurya,
Assistant

Engineer and
Shri Anuj

Sangwan, Junior
Engineer, UP JaI
Nigam. (Urban)
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Annexure I Number
no. and I of
page no. I Drains

Tapped

Number of
Drains

Untapped

District
Name

S.
No.

2 1 and
71

Farrukhabad 79

10. Bulandshahar 2 J_ end75
0

2 K and
79

Badaun11 0

4. That the present affidavit on behalf of the State of Uttar Pradesh is being
r\

submitted before this Hon’ble Tribunal for kind perusal and consideration. It
If

II II

tf gjI

Timeline for

Tapping
Remaining

Drains

All Drains are

Tapped
0

Out of 1 1 drains.
an STP of 40
MLD at Maman
Road Mohan
Kuti,
Bulandshahar
has been
constructed and

27.917 houses
have been

provided sewer
connection and

rest 24,773
houses sewer
connectIons are

under progress,
which shall be

completed by
December, 2026.
For rest 01 drain.
10 MLD STP
has been

proposed and
tender is under

progress.

12

For 6 drains,
timeline for STP
to be functional

is October, 2026

10

. ''f' 'J

Name and

Designation of
Responsible

Officer
Shri Mohit Chak,

Project Manager.
GPCU, UP JaI
Nigam (Rural).

Kanpur
and

Shri yadunath

Singh. Executive
Engineer, UP ial
Nigam (Urban),

Farrukhabad

Shri Ashish
Kumar

Kheu,aria.
Executive

Engineer, UP JaI
Nigam (Urban).
Bulandshahar

and
Shri Vinay

Rawat, Executive
Engineer, UP ial
Nigam (Rural).
Bulandshahar

Shri Mohd.
Ayaz, Executive
Engjneer, UP JaI
Nigam (Urban),

Badaun
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is most respectfully submitted that the contents of this affidavit are based on

the official information and records received from the respective district-level

officers and departments of all 11 districts concerned.

5. That the present affidavit on behalf of the State of Uttar Pradesh is being

submitted before this Hon’ble Tribunal for kind perusal and consideration.

DEPO-dENT

on this

no pall of it is false

DEP6dENT

-a P F.1

,)

t bsw & IdaP
tBSsi

F

VERIFICATION

80IAfY ~OTA,y
Verified on solemn affirmation 9 '! hOt

2025, that the contents of the foregoing affidavit are true and correct to the best

of my knowledge and based on official records and and

nothing material has been concealed therefrom.

Seem aId vale

][

fi ' - LL i,
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7

41952

Annexure -1 



8

41953



9

41954



10

41955



11

41956

Annexure -2



12

41957



13

41958



14

41959



15

41960

Annexure -2A



16

41961



17

41962



18

41963



19

41964



20

41965



21

41966



22

41967

Annexure -2B



23

41968



24

41969



25

41970



26

41971

Annexure -2C



27

41972



28

41973



29

41974



30

41975



31

41976



32

41977



33

41978

Annexure -2D



34

41979



35

41980



36

41981



37

41982



38

41983



39

41984



40

41985



41

41986



42

41987



43

41988



44

41989



45

41990

Annexure -2E



46

41991



47

41992



48

41993

Annexure -2F



49

41994



50

41995



51

41996



52

41997



53

41998



54

41999



55
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Annexure -2G



56

42001



57

42002



58

42003



59

42004



60

42005



61

42006



62

42007



63

42008



64

42009



65

42010



66

42011



67

42012

Annexure -2H



68

42013



69

42014



70

42015



71

42016

Annexure -2 I



72

42017



73

42018



74

42019



75

42020

Annexure -2J



76
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42022



78

42023



79

42024

Annexure -2K



80

42025



81

42026



82

42027


